COMMITTEE ON

ABSENCE OF MEMBERS FROM THE SITTINGS OF THE HOUSE

(Ninth Lok Sabha)
SECOND REPCRT
(Presented on 30.8:1990)

I, the Chairman of the Committee on Absence of
Members from the sittings of the House, having been

authorised by the Committee, present this their Second

Report.
2. The Committee held a sitting on the 29th August,
1990.

3. The Committee considered applications for leave

of absence from four members., The details of these
applications and recommendations of the Committes are

given in the Appendix,
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APPENDIX

(Vide para 3 of the Report)

§1l., Name of Member Period for Reasons Period for Remarks
No, who has applied which leave for which leave
for legve of app lied Leave of absence
-recommended
ER B b ALl RO N R Y R SR U E I I LB S BER I B
1. Shri Atinder Pal 19:3,90 Under 19,3.90 to
Singh to deten- 15:5,90=
155,90 tion 58 days.
g 4 f_ ’ E“‘\V\O& Y
2 Shri P,VY. Fosr Illness 748,90 to *There were no
N Narasimha Rao euPcant 10,8;90 & sittings from
“ Session *¥1638390 to 11,8390 to
1.9:90= 158,904
27 daYS.'
‘e Shri Y,S. =d 0= = d O T7.8,90 to =dO-
Mahaj an 108390 &
*16 08;90 to
- 7,9.90=
27 days.
4, Shri Vamanrzo ~do= ~do- Te8.90 to -dOo-
Mahadik- 10.8,90 &
*1648:90 to
R 70'9390=

27 daYS.



